FORM A
CORRIGENDUM TO PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process of Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ONLY KRISHNA HOUSING SCHEME PROJECT
OF RAHEJA DEVELOPERS LIMITED

This corrigendum is issued in continuation of the Public Announcement in Form A dated 22.08.2025, pursuant to
Section 13 of the Insolvency and Bankruptcy Code, 2016 read with Regulation 6 of the CIRP Regulations, 2016.

Pursuant to the Judgement dated 10.04.2026 passed by the Hon’ble National Company Law Appellate Tribunal
(NCLAT) in Company Appeal (AT) (Insolvency) No. 1276 of 2025, the CIRP is confined to the Project “Krishna
Housing Scheme” only of Raheja Developers Limited, and fresh claims are invited accordingly.

RELEVANT PARTICULARS
1. Name of Corporate Debtor RAHEJA DEVELOPERS LIMITED
(CIRP restricted to only Krishna Housing Scheme)
2. Date of Incorporation of Corporate debtor 27.11.1990
3. Authority Under which corporate debtor is Registrar of Companies (ROC), Delhi
incorporated /Registered
4. Corporate Identity Number /Limited Liability CIN: U45400DL1990PLC042200
Identity of corporate debtor
5. Address of the registered office and principal office | Registered office:
(if any) of corporate debtor W4D,204/5, Keshav Kunj Cariappa Marg, Western
Avenue, Sainik Farms, South Delhi, New Delhi, Delhi,
India, 110062.
Project site:
Sector-14, Sohana, Gurugram, Haryana.
6. Insolvency Commencement date in respect of | 215 August, 2025
corporate debtor
7. Estimated Date of closure of insolvency resolution | 17% February, 2026 (180" day from the date of
process commencement of Insolvency resolution process)
8. Name and Registration Number of Insolvency | Mr. Brijesh Singh Bhadauriya,
Professional acting as Interim Resolution | IBBI/IPA-002/IP-N01045/2020-2021/13385,
Professional AFA Valid till June 30, 2026
9. Address and Email of the Interim Resolution | Unit No. 122, Vardhaman Sunrise Plaza, Vasundhara
Professional as registered with the Board Enclave, Delhi-110096.
Email: bsb@bsbandassociates.in
10. | Address and Email to be used for Correspondence | Unit No. G-40, Vardhaman Sunrise Plaza, Vasundhara
with the Interim Resolution Professional, if different | Enclave, Delhi-110096.
from those given in serial number 9 Email: cirp.raheja.developers.khs@gmail.com
11. | Last Date of Submission of Claims 24" April, 2026 (14" day from the date of receiving
order of the Hon’ble NCLAT dated 10.04.2026)
12. | Classes of creditors, if any, under clause (b) of sub- | Allotees under Real Estate Project of “Raheja Krishna
section (6A) of section 21, ascertained by the | Housing Scheme”
interim resolution professional
13. | Names of Insolvency Professionals identified to act | Homebuyer:
as Authorised Representative of creditors in a class a) Mr. Sanjay Mehra
(Three names for each class) Registration No. IBBI/IPA-001/IP-P-
01818/2019 -2020/12784
b) Mr. Nitish Kumar Chugh
Registration No. IBBI/IPA-001/IP-P-
01636/2019 -2020/12529
¢) Mr. Sapan Mohan Garg
Registration No. IBBI/IPA-002/1P-
N00315/2017-2018/10903
14. | (a) Relevant Forms and (a) https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives
are available at :-

(b) https://ibbi.gov.in/en/insolvency-professional



mailto:bsb@bsbandassociates.in
https://ibbi.gov.in/home/downloads
https://ibbi.gov.in/en/insolvency-professional

NOTICE

Notice is hereby given that:

1.

The Corporate Insolvency Resolution Process of M/s. Raheja Developers Limited shall be confined only
to Project “Krishna Housing Scheme”

The Insolvency Commencement Date shall remain unchanged as 21.08.2025.

The creditors of RAHEJA DEVELOPERS LIMITED (Project: Krishna Housing Scheme only) are hereby
called upon to submit their claims with proof, on or before 24.04.2026, to the Interim Resolution Professional
at the correspondence address mentioned against entry No. 10 only.

The Financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit claims with proof in person, by post or electronic means.

A financial creditor belonging to a class, as listed against entry No. 12, shall indicate its choice of authorized
representative from among the three insolvency professionals listed against entry No. 13 to act as the
authorized representative of the class “Allottees under Real Estate Project — Krishna Housing Scheme of
RAHEJA DEVELOPERS LIMITED” in Form CA.

This corrigendum shall be read along with the original Public Announcement dated 22.08.2025.

Submission of false or misleading proof of claims shall attract penalties.

BRIJESH Digitally signed by

BRIJESH SINGH

SINGH BHADAURIYA
Date: 2026.04.11

BHADAURIYA 182021 +0530

Brijesh Singh Bhadauriya,
IBBI/IPA-002/1P-N01045/2020-2021/13385,
Unit No. 122, Vardhaman Sunrise Plaza, Vasundhara Enclave, Delhi-110096

Place: New Delhi
Date: 11.04.2026
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Doiil &> Canara Bank

A, Ulirwind i i ol owiad b e iavs e

T TTAETT ] T

A

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002
READ WITH PROVISO TO RULE & (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Motice ia hereby given to the public in general and In particutar to the Bormower (8} and Guarantor(s) that the below describad
immovable property morigagedicharged to the Secured Craditor, the Constructive ) Symbolic ! Physical possassion of which
has bean taken by the Authonsed Officer of Canara Bank, Secured Creditor, will be sold on
“As is what is"”, and "Whatever there is"” for the recovery of dues to the Bank. as per Demand Notice under Section 1302}
& Turther interest theraon, charges and costs diua to the Canara Bank, as detailed in the lable balow

Regional Office-
Aligarh

E-AUCTION
NOTICE

“As is where is",

Date & Time of e-auction : 28-04-2026 from 11,30 AM to 12.30 PM (With extension of 5 min. duration each till the conclusion of sale)

EMD amount is to be deposited in E-Wallet of Mis PSB Alliance Private Limited (Baanknet) portal directly or by generating the Challan therein to deposit the
EMD through RTGS/MEFT in the account defails as mentioned in the said challan before 2704-2026

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or

NOTICE
NOTICE Is hereby given Lhat Lhe
Garthcateds| for Equity 1230 Shares of face
value Rs.2/- each having Folio No.
SOE0N17172, Cerlificate Nos: 15842 bearing
Digtinctive Nos: 52136622 - 52137871 of
JTEKT INDLA LTD registersd in the names)
of SUNILA KHUMAN has/have been fost or
misplacad and the underssgned hashave
apphed to the Company to issue Duplicate
Certificate{s) for the said shares. Any person
whao hasfhave any claim in respect of the
said share cerlificales should lodge such

T TRUHOME

Truhome FINANCE
LI PR g IMITED
Ih.n. 04 Srirevasn Tower, 15t Floor Boor Mo 5
d b 11, 2nd Lane, Cenafoph Hoad, iwamet
leynampet. Lhenng-E0001H
Head (dEee: Level -3 Workhardi Towes, East 'Wing
C-2 & Bock, Bandra Kurla Complex. Banda (Easth,
Murnbal -51; Websibe itpavwww, Banamefinance;in

This §5 10 irdorm the general publs that the Sale
Motice - Borrower Name: M Magsood Al

by the successful bidder only.

Palel (9510974587, vasu.patel@procure247.com)

Note: 1. No interest will be claimed on the bid/subsequent amount. 2. Authorised officer is entitled to cancel the bid at any stage without
assigning any reason whatsoever. 3. All charges for conveyance, stamp duty/GST registration charges etc., as applicable shall be borne

For details terms and condiions of the sale and participating in E Auction, please go through the website hitps:/baanknet.com or Canara Bank's
Website or may contact Recovery Seclion Regional Office Aligarh, Canara Bank (Mob. 3265900558 e-mail i recroaligarh@canarabank com)
OR to the service provider M/S PSB Alliance Lid (Baanknet) contact details a). Karan Medi (7016716557, karan@procure247 .com) byVasu

HOUSING FINAMNCE

Corporate Office: No. 167-169, 2nd Floor,
Anna Salai, Saidapet, Chennai-600015

Branch office: 311 & 312, GD ITL, Northex
Towers-A9, Netaji Subhash Place, New Delhi-110034

PUBLIC NOTICE FOR REMOVAL OF
MOVABLE GOODS

To,

Mr. Ajay Ajay (Borrower) D-217, Balmiki
Maholla, Tuglakabad Village, South Delhi
110044

Mrs. Rekha Rekha (Co Borrower), D-217,
Balmiki Maholla, Tuglakabad Village, South
Delhi 110044

Mr. Tejpal Tejpal (Co Borrower), D-217, Balmiki
Maholla, Tuglakabad Village, South Delhi
110044

Also At: Mr. Ajay Ajay, Mrs. Rekha Rekha,
Mr. Tejpal Tejpal, Property No. D-217, Khasra
No. 3041/684, Balmiki Mohalla, Tughalkabad,
New Delhi-110044.

Whereas the undersigned being the Authorized
Officer of M/s Hinduja Housing Finance Limited
issued Notice to the Borrower(s) and Co —
Borrower(s) to collect the movable belongings
kept in BUILT UP PROPERTY BEARING
NUMBER D-217, LAND MEASURING 250
SQUARE YARDS, COMPRISED IN KHASRA
NUMBER 3041/684, OLD ABADI LAL DORA,
SITUATED AT VILLAGE TUGHLAKABAD,
BALMIKI MOHALLA, NEW DELHI-110044. As
per the inventory prepared by the court
appointed receiver in connection with the above
Notice is hereby given, to Borrower(s) and
Co-Borrower(s) to collect their movable
belongings/items from the above said property
on 18-04-2026 between 11 amto 1 PM. You may
further note that in the event of failure on part of
the Borrower(s) and Co-Borrower(s) to collect
the said articles the undersigned shall not be
responsible in any manner whatsoever with
regards to the health and maintenance of the
said articles.
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. Insolvency Resolution Process for Corporate Persons) Regulations; 2016]

Place : Aligarh Date : 12-04-2026 Authorised Officer
. . . N\
HINDLIIA : PUBLIC ANNOUNCEMENT

[ Under Requlation 6 of the Insolvency and Bankruptcy Board of India

FOR THE ATTENTION OF THE CREDITORSE OF ONLY KRISHNA
HOUSING SCHEME PROJECT OF RAHEJA DEVELOPERS LIMITED
| This comigerdum & issued o corbruation of the Pulilic: Arnouncement in Fom & daded 22,08, 725,
| pursugnt o Zeclion 13of the Irsakency and Bankmptey Cade, 2016 read with Regqulstion & ¢ @ie CIRP
Requlsions, 2{1&;
Pursuant bo e Jusdgement dated 10,04 2026 passed by tha Hor'tle Matioral Campary Lew Appellate
| Tribursal (NCLAT} in Company Apoesd [AT) [Insclvenoy) N, 1276 of 2025, the CIRF & confingd fo the

Proiect "Krshng Housing Scheme™ anly of Raheja Developers Limsed, and fresh claims.are invited

Authorised Officer,

DATE: 12-04-2026 HINDUJA HOUSING

PLACE: Delhi FINANCE LIMITED
W HINDUJA HOUSING FINANCE LIMITED

P ey Registerad oblice &1 27-A, Developed Indusirial Estate, Guindy,
IHousING Frearsce  Ghennal - 600 02, Tamil Nadu. E-mall : auction@hindujahousinglinance com

Hasmuddin Raza - BI6AE 96207, Umesh Chaokan - 89547 61688

Harizh Chand Yadav - 70604 11765; Sachin Kemar Gautam - 931595 51688

PHYSICAL POSSESSION NOTICE (For Immovabie property)
Whereas tha undersignad being tha Authorized Ofticer of the HINDUJA HOUSING FINANCE
LIMITED undar Sacuritization and Reconstraction of Financial Assats and Enforcement af
Securily interest Act, 2002 (Mo, 3 of 2002 and in exercise of powers conferred undes section
130712} read with Rule 3 of the Security Intarest (Enforcement} Rules, 2002 issued a demand
natice was issued an the dates mentionad agzins! each acogunt and staled herenaller
calling uponthe borrower (hereinafter the borrower &nd guarantors are colfectively reterred
i as the "tha Borrowers'] o repay the amound within 60 days from the date of receipt of said
natice. The barrewars having 13iled 10 repay the amount, addice @5 Heraby given fo ha
borrower and the pushic in general that the undersigned kas taken possession of the property
described hergin below in exercise of powers conferredon him under sub-setion 4 of section
13 of Act raad with rude 8 of the Securily Intecast Enfarcemeant Rubas, 2002 on this the dates
mentionad against each account. The borrewer/guaranior in particular and Che pubilic in
general is heraby cautioned not to deal with the property and any dealing with the progerty will
basubject totha charge of the HINDLIA HOUSING FINANGE LIMITED for an mount and futura
interest al the comfraclual rate on the aloresaid amount together with incidantal expenses,
costs, charges, etc. therson, The borrower's attenfion s invited to provisions of sub-section
[B)of section 13 0i the Act, inrespectof time avaidaide, io redesm the secured assets
Accouni Number, Mami the Borrowers & Address | Physical Possession
UP/LKN/AGRA/ADDDOOT BET. 1. Mr. Bal] Nath S/o Mr. Vidiya Ram QT R L LI EL
«...0orrower 2, Mrs. Babita Devi W/0 Mr. Baij Nath .....Co Borrower ST Ll D ELCE-
Address — Mustfabad Road Rahchali, Urban, Firozabad, Uttar e R e RV
PradeshIndia 205135 | Description Of Property: One Residenallal 20.08.2025 &
Lies In Piot Of Kharsa Mo, 13 Measuring Area 137547 Sq Fi.= G E e R 1018
127.78 Sq Mt Situaled Al Mauza Rahchati, Tehsil Shikohabad &
Diskt. Firozabad, Uttar Pradesh. East = Plot 01 Sheela Devi, , West - Land 0f Mukesh
Kumar, North— Rasta Wide 20 Feel, South- Land O0f Ashok Kumar
UP/LEN/AGRA/ADDOOOTT3E. 1. Me. Ramakant 5/o Mr. Jaidan Singh
....borrower 2. Mrs. Jaidan Singh W/o Mr. Mahipal Singh....co E'_']EF““EEJ
Borrawer 3. Mrs. Rajkumari S/o Mr. Jaidan Singh. ... Co Borrower 2 BEARRCIECEIS
Address — Gan Jeda Eka, Urhan Shikohabad Uitar Pradesh India 205147 | Description O
Property: One Residenatial Plot Measuring Area 109.78 Sq.WMir = 1181 Sg.F. Siualed Al
Mauza Rahchall, Tehsil Shikohabad & Distt- Firozabad, East - Rasia 12 FI Wide, West - Plal
0 Other, North—Rasta 10 F1, South- Plot 0 Shanti Devi
Place: Firgeakad Dale; 1204/ 2026 30y~ Authorised Cificer- HINDLRIA HOWSIRG FEARCE LIMITED

08,04,/ 2026

s

CREW B.0.S PRODUCTS LIMITED

(undergeing CIRP under the provisions of Insolvency and
Bankruptcy Code, 2016)

INVITATION OF EXPRESSION OF INTEREST
for Operation and Maintenance of the factory of the Company
situated at Manesar
Crew B.0.5. Products Lid is an Indian company. earher publicly listed on BSE. specializing
in |eather products manufacturing and export. It primarily focusad on manufachering of
leather acoessones like bags, upholstery, and handbags when It was operational. Crew
B.0.5 Products Limiteéd i3 curmently engaged in manutaciuring of leather products at its
factory at Plot No.37, Seclor 4, IMT Manesar, Gurgacn on job work basis. Crew 8.0.5
Products Limited iz curmandly undergosng corporate insolvency resolution process
pursuant to order dated November 28, 2025, passed by the Hon'ble National Company
Law Tnbunal, New Delhi Bench.
Invitation of EOI to Operate & Maintain operations at the IMT Manesar factory are invited
from reputed Industry players into similar indusiry, Potential bidder having relevamt
expenence of operating leather products manufacturing factones along with ability to
nfuse necessary working capital can submit EQHwith the details such as Company Profile,
Expenence, Production & financial Capabilities elc
Unit Location | Production Facility
Plot No:37, Sactar 4, IMT | Leather Products Manufacturing having direct and job
Manasar, Gurgaon work employment of approx, 1000 employess

Current Status in CIRP

Al presant EQIs have been recehvad by the Resolubon Professional. Final list of PRAS has
been issued on March 23, 2026. (M, Evaiuation Matrix and RFRP have been izsued o the
PRAs an March 28, 2026 The last date for submission of Resolution Plans & April 27,
20126,

ﬂ_thur Details:

| Last Date for EOI

| Propesal Submission End Date and Time
| Selechon and finalization of bid

Bid Terms and Conditions:

Eligibility crileria and delailed terms and conditions shall be shared with bidders who
submits ECI's and biddars are required to submit documanis accordingly, Raquest for
proposal shall be shared with eligible contractor after verification of documents submdted
pursyant fo ECI submitied post last date of submission of EQL This EC| doesn't infend fo
craata any kind of binding obligation on the part of RP or its advisors. The RP reserves the
night to cancel'modify and for not to accept'disgualifty and bidder without assagning any
reason and without any liability,

Date: Apnl 12, 2026
Place : Haryana

' 18.04.2026 till 05:00 PM
23.04.2026 up to 5.00 PM
| 30.04. 2026

Sdi-

Sumit Sharma

FF in the matter of Crew B.0.5 Products Limited
IEBI Regn. Mao: IBBI/IPA-001/1P-PO2323/2020-2021/13513

AFA number: AAT/13513/02/311226/108468 VALID UPTO: 31.12.2028
Registered Address: C-3/69A, Keshay Puram, Delhi-110035

Email: cirp.crewbos@gmail.com

t acpordingly

1 [Dale foaportion o Coporle Deblr | 2717800
| 3 | Authorily under which Corparale Deblor is | Regisirar of Companias - Dehi
| |ncorporated [regstered
i, | Corporate [oensty No. | Limited Liabilly
_|EEE[!|:iﬁI;H‘.1:l!1 Me. af"_.‘l,',r!:-:nrahe :I_E-':lll;-r
B [ Akdress of the registersd ofice and
princlpal office [ any) of Corpovate Deblor

' §, | Insoivency commencament date in

raspedt of Corparale Dabibor
7. |Estimaled date of closure of insalvency | 17¢h Febrwary, 2026 (18050 day from the dale of
_rﬁsﬂl-:-l'ﬂ prRGEss commencement of insolvency resalution process)

|, | Mama and Registration number af the
msotiency professional acting as Intarim
| Resoluton Prodessianal

Addnass & emad of Lha infarim rasolufon
profassional as regetanad wilh the boand

=2

10 Aodrass and e-mail 16 be used lor
cormespondence wilh the Infenm
Rasgluton Profassianal

{11 | Last dale for submission of ciaims

12| Clazsees of credilars. il amy, undar clause (b}
of sub-sechon (§A) of sscion 21, escantsingd
| by thee Interim Resaiufon Pro&ssional
13| Namas of nschvancy
professionals idendfied io acl as
alfnaneed sepnetanialive of
crediars in & class (fires nemes

A
(1]

for

14 llfﬂ_l Relawant farms. and
il Diebaes ol aulbanzed rapresantalvas

|NOTICE
f Mrfice js herehy given fhat:
1, The Carperatz Insclvency Resclufion Process of Mis, Raheja Developers Limited shall be confined
only 1o Project “Krishna Housing Scheme™

| 2, The Insobvency Commencement Date shal remain unchanged as 21,08.2025.
|3, The creditors of RAHEJA DEVELOPERS LIMITED (Prosect: Bnishna Housing Scheme only] ane

henety caled upan io subail their casms wilh proal, an or belone 2400, 2026, %o the Imlerm Resalution
Pro

4, The Financal craditoes shall sumt e eciams wilh proof by esscironlc meansanly. All other crsdiors
ey subvimil cians with prood in pargon, by past orelecirons méans.

5. A fnancal cradsar belenging b a class, a2 listed aganst anty Mo, 12-shall indicase fs choice of
pulhorizied repeesantalive from amang B hres insakincy profeszionals listed agairst enlry Mo, 130

ac

Housing Schems of RAHEJADEVELOPERS LIMITED” in Form CA.
| Thiscormgendiim shal beread along with the dngmal Public Annauncameant dated 22 08 2025,
| Submizsion of false or misleading proof of claims shall attract penalties

Sdi-
| Date | 11.04.2025 Brijesh Singh Bhadauriya
Place: New Delhi Regn.No.; IBENIPA-DOAP-NO (4520 20-20211 3385

Mame of Corporate Debtor

RELEVANT PARTICULARS
RAHEJA DEVELOPERS LIMITED
[CIRP restricked o only Krishna Housing Scheme)

| U454000L1990PLC042200

Regd, Offlce; W40, 20415, Keshay kur Carapoa
Marg. ‘Westem Avenue, Sainik Farms. South Delbi,
Mo Delhi, Dithd, Indsa, 110062,

meen:! Site: :'p_‘-an;hT-H Sohna, Glm,_g_ran'-. Haryang
£1st August, 2025

| Brijesh Singh Bhadauriya
Req. No.: IBE|1PA-D02IP-NA04S 202 02031 1 3365
| AFA Valid Upte | 30.06.2026

Linit Mo, 122 Vardhaman Sunnse Plaza,
Vasurdhars Enclave, Delhi-11009
| Emall : bsb@bsbandassociates.in

Uit Mo, G40, Vardhaman Sunrnsa Prazs,
esunthara Enclave, Delhl-110098
| Emall ;cirp.raheja developers khs@gmall.com
24th April, 2026 {tdih day from the date of recening
order of the Hon'ble NULAT daed 10.04_2026)
Allaleas undar Haal Ezfala Project of
Hafigja Krshng Holsing Scheme”

Homesi e

a) Mr. Sanjay Mehra

Registration No.: [BBIA-DO1IP-P-01 6182019 20212784
&) Mr. Mitish Kumar Chugh

Registration Ho.: IBBIFRA-DOTP-P-01E382010 202012520
| Mr. Sapan Mahan Garg

Registration No.: [EEIERA-DO2P-NOO3 1520 97- 201810803
{a) hitps:ifibi gov infhomeldownloads

(b} hitpsobi gov infenfinsohency-professional

pach chass)

are availabis at

fassonal althe comespondence address mentioned agains! enlry Na. 10only

a5 Iha aulhorzed rearesentative of the dass “Allotiees under Real Estate Project - Krishna

Linét M, 122, Vardhaman Sunnse Plaza, Vasundhara Enclave, I:IEII'-.-11I]D§G;

Name & Address of Borrowers/ Amount due as e < Tvpbod| Raserve Price L .. e . . ; T ] published in ihs Financlal Express newspapsr on
Mortgagors & Guarantors per notice § | e il a of Fre e e n%; EMD 10% T individuals advertISIng INIts newspapers or Publications. Gﬂlfgg; II:;"MII']]E?{TEFP:TI]:IDLEHETE-‘ 'ILIEGEEELE;EE?: 25.08.2026 stands withdrawn cie to certain
Sar Raoe, ARgarh, BIaci, Bh.Nv. 3306212207, B-WAR ~ GhRs IqSaMEabE We therefore recommend that readers make | |Prakash, 21, Barakhamba Road, New Dei,| |1 coeerocs acs hecety .
Borrawer- 1, Ws Aiza Enterprises, Prop - Shamshad | pr ituatad at 11146, Mohalia Atiya, Ghuttiwali Gali, Turk 51wtk AR GHILEIVIEG A IR 1QUGIE 1 1Ak
M e e Wt i O Tt | ot | Gt Uk, Akcarh Ates 21,67 S Wi, e nanvervi| 3 | ool 000 necessary inquiries before sending any MONIES OF || araion of i moice st s wo| [ e sl nofice sl b veated as canceled
] ik ki : ’ 3 ! ! : i o - = pubscation of this notice, after which no| |and withdrawn wish immedsate eftect.  Any
Rashanwala, Ghuttwal G, Usmargera, Algarh 2| +inlerest & | AbdU Rasheed Sio Abdul Rehman, Bounded as: East- Hio Mohd | 4 . ina i i ' claim will be entertained and the company| |mconvenience in 1h 8
N Abdil Rashesd 3y Abdul Rty Add- 1414 8. $|her£'|Er§E5 | |siam, West- Hio Hﬁi Muvin. Morth- Rasta, South- Hio Hﬂjl Muwin E Ej3ﬂlnﬂuﬂl enterlr.]g Into. any ag reemen.ts Wlth a..dvertlsers Or il pruneed Vv ﬂuplmate Sphar: i:-|u|:r':r|nr::“ EE;;?;UE'E::] "B:I{:.fri!?.i:l? |5t:':ﬂ[r.l,g:ﬁ;::'en
Ghutiwa G, Turkmen Gate, Usmanpara, Aigarh otherwise acting on an advertisement in any manner | |Certiicateis| | |separatsy, )
Igias Branch, Ph. No. 9873533013, E-mall - cb4281@canarabank.com PR i S| | piace: Delh Sd- Autharised Officer-
: . ! - ' , . . . Whatsoever_ Date:11.04.2025 GURBANI “H‘_""M" Dase; 11.04 2026 Trubsome Finance Limieo
Borrowes- Mr Pappe Rashyan Sio Bhudev 12 Ijg #Elﬁﬂ | Residential Property Situated in the portion of abadi land| o 802 uu.ml Mamefs) of Shansholdendz) {Forrnerly Skeiram Hausing Finance Limited)
Kashyap, Co- Borower- Mrs Munni Devi Wio S khasra no:'251/2, Pala Sahibabad, Aligarh, Area: 66.88 Sg E Bl o s et :
Bhudex Kashyap, Add. of bothe Holi Chowk, Pl | Dt 14.05:2024 | mitr, In The Name of Mrs Munni Devi wic Bhudev Kashyap, | 'E “ DEMAND NOTICE
Sahebabad, Aligarh +interest & | Bounded as- East: Plot of Bhagwati Prasad, West Rasta 12| 2> 90,0001 ﬁ‘#"’ ] GR""UM HOUS_ING FINANCE LII_VII_TED Under Section 13(2) of
Othar expenses | Ft wide, North: House of Mahesh, South: Plot of Munna Lal Sl Registered Office:- Office:- 6th Floor, B Building, Ganga nder Section 13(2) o

ey Cilwie. Al PP b

Trueno, Lohegaon, Pune, Maharashtra 411014.

The SARFAESI Act 2002

You the below mentioned Borrowers/ Co-Borrowers/ Guarantors have availed Home loans/ Loans against property facility (ies) by mortgaging your immovable
property/ies from Grihum Housing Finance Limited hereinafter referred as Secured Creditor. You defaulted in repayment and therefore, your loan/s was classified as
Non-Performing Assets. A Demand notice under section 13(2) of Securitisation and Reconstruction of Financial Asset and Enforcement of security Interest act 2002 for
the recovery of the outstanding dues sent on last know addresses however the same have returned un-served. Hence the contents of which are being Published here
with as per section 13(2) of the act read with Rule 3(1) of the security interest (Enforcement) Rules, 2002 as and by way of alternate service upon You. Details of the
Borrowers, Co-Borrowers, Guarantors, Securities, Outstanding Dues, Demand Notice sent Under section 13(2) and amount claimed there under are give as under.
Name of the Borrower, Co- e Demand | Amount in Demand Notice
ﬁg Borrower, Guarantor & Description.of. Eroperty Notice Date (Rs.)
: Loan Amount All That Piece And Parcel Of The Residential House Area Measuring Rs.1,15,426 /-
1. Pankaj Kumar, 311.77 Sq. Yds. |.E. 260.68 Sq. Meter. Situated At Village: Bhanbhori, (Rupees One Lakh Fifteen
2. Preeti Preeti Pargana And Tehsil: Sardhana, Distt- Meerut (U.P) (Hereinafter Called 09/04/2026 Thousand Four Hundred
1. | Loan Amount: Rs.7,00,000/- | The Said Property). Boundaries: As Per Gift Deed East: House Of Twenty Six Only) together with
Loan No.: Katar Singh, West: House Of Rit Kumar, North: Rasta 12 Ft. Wide, further interest @ 16.85% p.a
LAP0605200000005062942 | South: House Of Laxman. till repayment.
1. Naveen Chikara, All That Piece And Parcel Of The One Residential House, Constructed Rs.9,65,040 /- (Rupees Nine
2. Preeti Kumari Ahlawat |On Plot No. 366, In Khasra No. 234, Land Area Measuring 125.41 Sq. Lakh SixtyFive Thousand
2. |Loan Amount: Rs.17,50,000/-| Mts., Situated At Gagan Vihar Colony, Revenue Village Khadauli,{ 09/04/2026| Fourty Only) together with
Loan No.: Pargana, Tehsil & Distt. Meerut. East: Plot No. 355, West: Raasta 25 Ft further interest @ 15.85%
LAP0605200000005058296 |Wide, North: Plot No. 367, South: Plot No. 365. p.a till repayment.
1. Ombeer Singh Nagar, |All That Piece And Parcel Of The One Residential House, In Khasra No. Rs.6,71,447 |- (Rupees Six
2. Krishna Devi 430, Land Area Measuring 103.36 Sq. Mts., Situated At Village Kastala LFakh aev%ntydoge Ithogsa”d
3 | Loan Amount: Rs.6,00,000/- | Shamshemagar, Pargana, Tehsil & Distt. Meerut. Boundaries East: Plot| 09/04/2026 O°l|‘r tu” ;ﬁ Ol.Jthyf l?t‘i’]en
Loan No.: Of Ombeer Singh Nagar. West: House Of Mantveer. North: Raasta 15 dnly) together with further
: interest @ 16.85% p.a till
LAP0605200000005057507 Ft Wide. South: House Of Rampal. repayment.
1. Bavita, All That Piece And Parcel Of The Residential Property Built On Plot Area Rs.8,26,111 /- (Rupees Eight
2. Surendra Measuring 150 Sq. Yds. Out Of Khasra No. 542d, Situated At Village i
4 | Loan Amount: Rs.7 40.000/- | Sainthli, Pargana & Tehsi Dadri, Distt. Gautam Budh Nagar, U.| yo/0410006 éiihgm%”gdsé’l‘emugﬂ?‘;
U Boundaries: As Per Gift Deed Dated 28.06.2024. East: House Of Balraj, . led
Loan No.: West : Rasta 10 Ft. Wide, North : House Of Harendra, South : Plot Of together with further interest
LAP0649200000005053132 |Devendra & Rasta. Admeasuring Area: 150 Sq. Yds. @ 18.7% p.a till repayment.
1. Shishpal Shishpal, All That Piece And Parcel Of The Plot Of Area Measuring 354.45 Sq. Rs.8,25,281 /-
2. Subhasha Subhasha, |[Yds., .E. 296.36 Sq. Mtrs., Out Of Khasra No. 48, Situated At Bhidwara, (Rupees Eight Lakh
5 3. Pradeep Rana Pargana Hastinapur, Tehsil Mawana, District Meerut, U.P. (Hereinafter 09/04/2026 TwentyFive Thousand Two
Loan Amount: Rs.7,50,000/- | Called Said Property) And Boundaries Of The Property. As Per Sale Hundred EightyOne Only)
Loan No.: Deed East: House Of Teetu, West: Rasta15 Ft.Wide, North: House Of together with further interest
LAP0605200000005059806 |Usag, South: House Of Satpal. @ 16.85% p.a till repayment.
1. Nitil Kumar, All That Piece And Parcel Of Property Being Freehold Residential Rs.8,87,402 /-
2. Sila Devi, House Built On Plot Admeasuring Area 158.50 Sq. Yd. (132.52 Sq. Mtr.) (Rupees Eight Lakh Eighty
6 3. Ram Kumar Falling Under Khasra No. 526 Situated At Village Kuleshra Pargana 09/04/2026 Seven Thousand Four
' ) Dadari Tehsil & Distt. Gautam Budh Nagar (U.P.). Hereinafter Referred Hundred Two Only) together
Loan Amount: Rs.8,50,000/- | 15 A5 The "Said Property”. Boundaries Of The House East: Other's Plot with further interest @ 17.2%
Loan No.: HF0245H20100440| West: 12 Ft. Wide Road, North: Other's Plot, South: 12 Ft. Wide Road. p.a till repayment.
1. Sohanveer Sohanveer, |All That Piece And Parcel Of The Freehold Residential House Of Land Rs.8,43,009 /-
2. Amrita Amrita ﬁrea1 Mea.surg)tg 5t1(():i ?q.vmard, I_I_Ef 426;11 Sq. MKe;:ﬁrs, _?l?}t (I){VI Khasra - r(J[R_Iqﬁees_ll_iright La(l;th
. _ |No. 114min, Situated In Village Tofapur Pargana Kithor, Tehsil Mawana ourtyThree Thousand Nine
7 | Loan Amlc->unt. :} 5'7’50’000/ District Meerut, And Uttar Pradesh. (Hereinafter Called The Said 09/04/2026 Only) together with
oan No.: Property). Boundaries:As Per Gift Deed East: Rasta 9 Ft. Wide, West: further interest @ 18.85%
LAP0605200000005063430 |Hoyse Ofjeet Singh, North: Rasta 12 Ft. Wide, South: House Of Nepal. p.a till repayment.
1. Tej Bhan Singh, All That Piece And Parcel Of The Residential Plot No. 17 & Part Of Plot Rs.20,63,044 /-
2. Shweta Chauhan No. 18, Admeasuring Area 130 Sq. Yards, Out Of Khasra No. 2871, (Rupees Twenty Lakh Sixty
8 | Loan Amount: Rs.19.65.000/- Situated In Hari Enclave, Village Mawana-li, Tehsil Mawana, District 09/04/2026 Three Thousand F_ourty Four
L ' N LY Meerut, Uttar Pradesh Boundaries As Per Ats East: 31 Ft. Badhu Plot Only) together with further
oan No: Abhijeet, West: 31 Ft. Badhu House Monu, North: 37 Ft. Badhu Rasta interest @ 12.85% p.a till
HL00605100000005065154 | 25¢t \Wide, South: 37 Ft. Badhu Power House. repayment.
1. Uday Veer Singh, All That Piece And Parcel Of The One Residential Plot No. 35 In Khasra Rs.5,55,879 /- (Rupees Five
2. Usha Devi \N/Cﬁ 39 Ea & 39r61 I\fl]a, Laréd IArga Mgasuring 7%?; ?q&MtDs..,ttSitul\ited Att Lakh FiftyFive Thousand Eight
. _|Village Aurangshahpur Golabar, Pargana, Tehsi istt. Meerut. :
| Loan Amount: RS-12,00,000% g nries: East: 22 Ft Piot No. 28. West: 22 Ft/ Raasta 20 Ft Wide; | 09/04/2026) Hundred seventyMine Onl)
oan No.: North: 39 Ft/ Plot No. 34. South: 39 Ft/ Raasta 21 Ft Wide. Land Area together with further interest
LAP0605200000005010181 |Measuring: - 79.71 Sq. Mts. @ 15.2% p.a till repayment.
1. Nasir All That Piece And Parcel Of The One Residential House Bearing Nagar Rs.14,47,428 |- (Rupees
2. Meena Meena, Nigam No. 144/2, Land Area Measuring 75.25 Sq. Mts., Situated At Fourteen Lakh FourtySeven
10 3. Tahir Tahir Ikhlas Nagar Dabka, Pargana, Tehsil & Distt. Meerut. Boundaries East: 09/04/2026 Thousand Four Hundred
Loan Amount: Rs.1300000/- |24 Feet 6 Inch Badahu Rasta 8 Ft Wide, West: 24 Feet 6 Inch Badahu TwentyEight Only) together
Loan No.: Makan Chote Khan, North: 33.06 Feet Badahu Makan Mahbulla, with further interest @ 15.2%
LAP0605200000005027840 |South: 33.06 Feet Badahu Makan Babu. p.a till repayment.
1. Mohammad Rafi Khan, |All That Piece And Parcel Of Property Being Plot, Admeasuring Area Rs.19,03,166 /- (Rupees
2. Asifa Khan 133 Sq. Yds., Plot No. 137, Village Pasonda, Pargana Loni, Tehsil & Nineteen Lakh Three Thousand
11 |Loan Amount: Rs.17,98,000/-| Distt. Ghaziabad. Boundaries: - As Per Sale Deed East: Rasta, West:| 09/04/2026, One Hundred SixtySix Only)
Loan No: Remaining Part Of Plot, North: Remaining Part Of Plot, South: Plot No. together with further interest
HL00399100000005017452 |138. Admeasuring Area: Plot Area Measuring 133 Sq, Yards. @ 12.7% p.a till repayment.
1. Abhishek Chaudhary, Loan No: HM0399H17100017
2. S K And Sons, i i identi Rs.1,03,525 (Rupees One Lakh|
3.$ K Bhatta Company, All That Piece And P'arcel Of Property Being Freehold Re5|d§nt|al Plot Thee Thous(and Five Hiadrod
4. Abhishek Bricks And  |No. 3, Area Measuring 299 Sq. Yds., Khasra No. 1383, Situated At Twenty Five Only) together
Company, Brahmapal Singh,|Keshav Vihar Colony Hadbast Village Nur Nagar, Paragana Loni Tehsil with fot:‘_ﬁr interest ((_t@ 16%
12| e et 06,0001 And Distt Ghaziabad Boundaries Of Land/FlatiPlot As Under: East: Plot{ 09/04/2026| | oan'N: HL 0308117100001
vide Loan Account bearing [No. 13 & 14, West: Road 25 Ft., Wide, North: Plot No. 1,2,15 & 16, Rs.24,30,012 (Rupees Twenty
HMO0399H17100017 and | gouth: Plot No. 4 Four Lakh Thirty Thousand
Rs.24,55,639)- vide a Loan ' o Twelve Only) together with
Account bearing no. further interest @ 16% p.a till
HL0399H17100001 repayment.
You the Borrower/s and Co-Borrower/s/Guarantors are therefore called upon to make payment of the above-mentioned demanded amount with further
intrest as mentioned hereinabove in full with 60 Days of this notice failing which the undersigned shall be constrained to take action under the act to
enforce the above mentioned security/ies. Please note that as per 13(13) of the said act, you are in the meanwhile, Restarined from transferring the
above-referred securities by way of sale, lease or otherwise without our consent.
Note: In any case if there is any difference between the contents of local language publication and English newspaper publication, the con-
tent, of the English newspaper language published in Financial Express shall be prevail.
Place: Delhi Sd/- Authorised Officer
Date: 12-04-2026 Grihum Housing Finance Limited

STRESSED ASSETS RECOVERY BRANCH (SARB-11) KAROL BAGH, NEW DELHI (BRANCH CODE 51521)
3rd & 4th Floor, State Bank House, 18/4 Arya Samaj Road, Karol Bagh, New Delhi-110 005 Tel.011-28752163 Fax. 28755674

O SBI

Branch e-mail: shi.51521@sbhi.co.in
APPENDIX-IV-A” [See proviso to rule 9(1)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

SALE OF MOVABLE/IMMOVABLE ASSETS CHARGED TO THE BANKUNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIALASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002
read with proviso to rule 9(1) of the security interest (Enforcement Rules, 2002).
The Authorized Officer of State Bank of India (Secured Creditor) has taken over possession (symbolic/physical) of the following property/ies u/s 13(4) of the SARFAESI Act. Public at large and borrowers, mortgagors and guarantors in particular are
informed that e-Auction (under SARFAESI Act, 2002) of the charged property/ies in the below mentioned cases for realization of Bank’s dues will be heldon “AS IS WHERE IS”, “AS IS WHAT IS” and “WHATEVER THERE IS” on 29.04.2026 for
recovery of the amount mentioned below due to the Secured Creditor from the Borrowers, Guarantors and Mortgagors. The Reserve Price and earnest money to be deposited have been mentioned below.

DATE/TIME OF VISIT TO THE PROPERTY FOR INSPECTION: 27.04.2026 FROM 10:00 AM TO 04:00 PM.

EMD of Reserve price to be transferred by bidders by means of challan generated on his / her/ their bidder account maintained with PSB Alliance on its e-auction site https://baanknet.com by means of NEF T from Bidder's Bank.

DATE/TIME OF E-AUCTION ON 29.04.2026 FOR 5 HOURS FROM 11:00 AM TO 04:00 PM WITH UNLIMITED EXTN. OF 10 MIN EACH.

House No. 70, Gaidaa Bihari Colony, Shahganj, Agra - 282010

expenses

Sr. Name of the Borrowers/ Guarantors Outstanding dues for recovery Description of the property/ies Reserve Price
No. of which property/ies/is/are & Name of Title deed Holder EMD (10% of RP)
being sold Bid Increment amount
1. |1. M/s Dipika & Sons Add: G-10, Bhairon Bazar Complex, Belan Ganj, Agra-282003| Rs. 42,93,525.00 (Rs Forty two lakh ninty three | Equitable Mortgage of Shop No. G-10 upper ground floor, area of unit 34.39 Sq. Mtr. bearing Municipal No. Rs. 45.05 lakh
2. Smt. Dipika Mahajan W/o Sh. Ved Prakash Mahajan (Partner) Add: House No. 72, RishiMarg|  thousand five hundred twenty five Only) ason  |6/209 (B-Part), Bhairon Bazar, Belanganj, Agra in the name of Smt. Deepika Mahajan w/o Sh. Ved Prakash Rs. 451 lakh
Shahganj, Agra - 282010 3. Shri Ritesh Chanda S/o Shri Jagdish Chanda (Partner) Add: -| 31/12/2023 along with future interest, charges and [Mahajan. Boundaries of the property: East: Anuj Plaza., West: Commercial passage Shop No. G-09., RS '0 '50 ok

North: Bhairon Nala. South: Shop No. G-11 of Rakesh Kumar. (Physical possession with the bank)

3. Sh. Varun Maheshwari S/o V K Maheshwari, Flat No.13, P N.69, Man Power Apartment Dallo
Pura (CT), Preet Vihar, New Delhi-110091 4. Smt Ragini Maheshwari W/o Pankaj Maheshwari;
296, Chowk Shafi Mohammad, Kasganj — 207123 5. Smt Madhuri Maheshwari W/o Rajendra
Kumar Maheshwari, Moh. Nathu Ram, Gali Pathan Chowk Kasganj—207123

Name of the contact Person Sh. BRIJENDER BEHAL -9467000920, Sh. N.S. Chauhan-9917474539, Sh. Sunil Kumar-9259247239

Account/ Wallet in which EMD to be remitted: Bidder's own wallet Registered with on its e-auction site by means of NEFT. EMD of Reserve price to be transferred by bidders by means of challan generated on his / her / their bidder account maintained with
PSB Alliance on its e-auction site by means of NEFT from his / her/ their bank. For any assistance, please call HELPDESK Nos.+91 8291220220 and/or Authorized Officer.
TERMS AND CONDITIONS OF THE E-AUCTION ARE AS UNDER
1. E-Auction is being held on “AS IS WHERE IS” “AS IS WHAT IS” AND “WHATEVER THERE IS BASIS” and will be conducted “On Line”. The auction will be conducted through the Bank's approved service provider at their web portal

https://baanknet.com

interest and charges

2. |1. M/s UTM Products, Plot No.662, Jalesar Road, Sarai Hajjam, Agra-282006 2. Shri Sanjay| Rs. 3,80,19,587.00 (Rupees Three Crore Eighty |Commercial property bearing survey No.10717 situated at Khasra No.662 Part, Sarai Hazzam, Jalesar Rs. 187.00 lakh
Agrawal (Proprietor & Guarantor) 17, Old Vijay Nagar Colony, Belanganj, Agra-282004| Lakh Nineteen Thousand Five Hundred Eighty ~ [Road, Village Naraich, Tehsil Etmadpur measuring 995 Sqr Mtr Value Registered at Sub Registrar Office Rs. 18.70 lakh
3. Shri Samarth Agrawal S/o Sh. Sanjay Agrawal (Guarantor) 17, Old Vijay Nagar Colony,| Seven Only) as on 11.09.2024 along with future | Etmadpur at Serial No.11628, Zild 5801, Pages 57-76 on 21/09/2010, in name of Sanjay Agrawal & Silachi —
Belanganj, Agra-282004 4. Shri Silachi Agrawal S/o Sh. Sanjay Agrawal (Guarantor) 17, Old interest plus charges and expenses Agrawal. Bounded as: East - Other's Property, West - Plot of Smt. Kamlesh Jain, North - 18ft wide Rs. 1.00 Lakh
Vijay Nagar Colony, Belanganj, Agra-282004 passage, South - Other's Property (Physical possession with the bank)

3. |1. M/s Kiran Trading Company (Prop Sh. Jitendra Kumar Varshney S/o Dinesh Chand|Rs. 76,16,785/- (Rupees Seventy Six Lakhs Sixteen [(1) Residential house situated at Mohalla Chawar Wala Sasni, Distt Hathras. Uttar Pradesh Area 75.85 Sqr Rs. 28.45 lakh
Varshney) Mohalla Chamad, Near Paras Talkies, Sasni (UP), 204216 2. Sh. Jitendra Kumar| Thousand Seven Hundred Eighty Five Only) as on [Mtr. standing in the names of Shri. Jitendra Kumar Varshney, Shri Nitin Varshney and Smt. Yati Varshney. Rs. 2.85 lakh
Varshney S/O Sh. Dinesh Chand Varshney, At: 102 Mohalla Chamad, Sasni (UP), 204216| 15.10.2024 along with future interest, charges and | (Legal heirs of Late Sh. Dinesh Chand Varshney) Bounded: On the North by: Prop. of heirs of Shri Totaram, —

3. Sh. Nitin Varshney s/o Dinesh Chand Varshney, At: 102 Mohalla Chamad, Sasni (UP), expenses On the South by: Makaan Badha Gali Sarkari, On the East by: House of Ishat Manihar, On the West by: Rs. 0.30 Lakh
204216 4. Smt. Yati Varshney W/o Sachin Gupta, At: 223 Near Maya Kunj Labour Colony, House of Smt. Champa Devi (Physical possession with the bank)
Hathras (UP) 204101 (2) Commercial shop constructed on plot area measuring 10.47 sq. mtr situated at Nanau Road, Sasni Rs. 29.36 lakh
Dehat Tehsil Sasni Dist. Hathras Uttar Pradesh standing in the names of Shri. Jitendra Kumar Varshney, Rs. 2.94 lakh
Shri Nitin Varshney and Smt. Yati Varshney. (Legal heirs of Late Smt Jyoti Alias Jyotisna W/o Sh. Dinesh —
Chand Varshney) Bounded: On the North by: Plot of Shri Dambar Singh, On the South by: Sarak Sarkari, Rs. 0.30 Lakh
Onthe Eastby: Rasta 9 feet wide, On the West by: Plot of Shri Shankar Singh
(Physical possession with the bank)

4. |1. M/s Maharshi Patanjali Sarva Seva Shiksha Samiti, 13, Kamayani Kunj I.P. Extension,| Rs. 84,75,784.81 (Rupees Eighty four lakh seventy |Residential Land admeasuring 4370 Sqr Mtr in the name of Shri Pankaj Maheshwari S/o Shri Rajendra Rs. 99.00 lakh
Manpower Apartment, Patparganj, New Delhi-110095. 2. Sh. Pankaj Maheshwari S/o Rajendra| five thousand seven hundred eighty four & paisa  |Kumar Maheshwari situated at Mauja Ahrouli (Outer Nagar Palika Kasganj), Pargana Bilram, Tehsil- Rs. 9.90 lakh
Kumar Maheshwari C/o SMM College of Private ITl, Behind Railway Station, Kasganj- 207123| eighty one only) as on 09.07.2020 alongwith future |Kasganj Distt- Kasganj registered at Office of Sub Registrar, Kasganj on 31/03/2013 in Book No.1, Volume RS - : '00 ok

2. To the best of knowledge and information of the Authorized Officer there is no encumbrance on the property/ies , However the intending bidder should make their own independent inquiries regarding the encumbrances, title of the property/ies put on
auction and claims/rights/dues/affecting the property prior to submitting their bid. The e-Auction advertisement does not constitute and will not be deemed to constitute any commitment or any representation of the Bank. The property is being sold with all

the existing and future encumbrances whether known or unknown to the bank. The Authorised Officer shall not be responsible in any way for any third party claims/rights/dues.

3. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of the unsuccessful bidders shall be refunded. The Earnest money Deposit shall not bear any Interest. The successful bidder
shall have to deposit 25% of the sale price, immediately on acceptance of bid price by the Authorized Officer and the balance of the sale price on or before 15th day of the sale. Defaultin deposit of amount by the successful bidder would entail forfeiture of

the whole money already deposited and property shall be put to the re-auction and the defaulting bidder shall have no claim/rightin respect of property/amount.

4. For detailed terms and conditions of the sale please refer to the link at the Bank's Service provider's web portal https://baanknet.com, at Bank’s portal https://www.sbi.co.in

No.6720 at pages 165-192 at Serial N0.2467 and 30/04/2013 in Book No.1 Volume No. 6754 at pages 331-
358 at Serial No. 3264. (Symbolic possession with the bank)

The auction
notices
are open

for all SBI
empanelled
resolution agents.

DATE: 10.04.2026, PLACE: NEW DELHI

Sd/- AUTHORIZED OFFICER, STATE BANK OF INDIA, SARB-II, KAROL BAGH, NEW DELHI (BRANCH CODE 51521)

epaper.financiaiexpress.curr‘. .
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